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Rehabilitation of maoists through rubber cultivation

1445. SHRI MOHD. ALT KHAN :
SHRIMATI T. RATNA BAL :

Will the Minister of HOME AFFAIRS be pleased to state :

(a) whether Government is rehabilitating Maoists through rubber

cultivation; and
(by if so, the State-wise details thereof at present?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.EN. SINGH) : (a) No, Sir.

(by  Does not arise.
Abuse of minor domestic servants in NCR of Delhi
1446. SHRI SALLTM ANSARI :
SHRIT JAT PRAKASH NARAYAN SINGH :
Will the Minister of HOME AFFAIRS be pleased to state :

(a)  whether it is a fact that abuse of minor domestic servants in Delhi has

increased during the last two years;

(by if so, how many cases of exploitation, abuse and merciless beating of
women and minor children by landlords have been reported in the NCR of Delhi

during the last two years;

(¢}  whether Delhi Police exercise any control on the placement agencies;

and
(dy  if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN) : (a) and (b) The details of the cases
of exploitation, abuse and merciless beating of women and minor children by

landlords have been reported to Delhi Police during the last two years are as under:-

Crime against 2011 2012

1. Minor Domestic servants 19 48

2. Woman Domestic servants 10 9
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The number of cases registered by Gurgaon Police regarding abuse of minor
domestic servants during the year 2011 and 2012 is 6 and 9 respectively. Noida
Police has registered 03 cases during the year 2012 regarding abuse of the women

and mmor children.

The higher rate of crime is aftributed to the fact that the registration of crimes
has increased because of the increased awareness of general public and the
measures taken by Delhi Police and Government due to which the public are now

feeling encouraged and coming forward to lodge their complaints.

{c) and {(d) Placement agencies in Delhi are also sensitized to inform the
police about any complaints of criminal acts against the domestic workers for taking
legal action on such complaints. In this regard a circular dated 26.05.2005 has been
issued by Delhi Police. Tmmediate and stringent legal action is taken on receipt of
such complaints by Delhi Police. So far, 27 persons have been arrested in 20 cases
registered against the placement agencies during, the year 2013 (up to 15th
November, 2013).

Provision to prevent multiple identity cards

1447. SHRI P. RAJEEVE : Will the Minister of HOME AFFAIRS be pleased to

state

{a)  whether there is any provision to prevent multiple identity cards to

same person in our country;

(b) the penal provisions as per the law to be applied against persons

having multiple identity cards, using different names;

(c) how many cases of multiple voter identity cards to same person (in
different names) have been reported in National Capital Territory of Delhi and how

many cases have been registered and the follow up action taken; and

(d) the steps taken by Government to tackle the issue and strengthen the

existing laws?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.PN. SINGH) : (a) and (b) The Ministry of Home Affairs (MHA) is not

issuing any identity cards at present.

(¢) and (d) The information is being collected.



